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6504. SHRI NITIRAJ SINGH 

CHAUDHARY: Will the Minister of EDU-

CATION AND YOUTH SERVICES be 

pleased to state • 

(a) whether a new Jeep of the High Alti-

tude Zoology Field Station of the Zoological 

Survey nf India at Solan met with two 

accidenb llince January 1969 ; 

(b) whether any enquiries were made as to 

the causes of the accidents; 

(c) if so, the findings of the enquiry; and 

(d) the expenditure 80 far incurred in get-

ting the .Jeep repaired? 

THE MINISTER OF STATE IN THE 

MINISTRY OF EDUCATION AND 

YOUTH SERVICES (SHRI BHAKT 

DARSHAN): (a) Yes, Sir. 

(b) Yeo, Sir. 

(c) and (d). AccordiDg to the department-

al enquiries the . lirat accideRt was due to 

the negligence nf the driver. The driver 

was made to bear the expenditure on repairs 

and his services were also terminated. 

The second accident occurred, when one 

of the tyres of the Jeep was punctured, and 

the vehicle skidded and rell into a ditch. 

The preliminary estimate for repairs, as ~ 

pared by the firm, i. RI. 5,600/-. 

Tamil Nada Claief MbWRer'. Demaad 

For Greater Aatoa ..... y to doe States 

6505. SHRI SAMINATHAN : 

SHRI CHENGALRA YA NAIDU : 

SHRI DHANDAPANI: 

Will the Minister of HOME AFFAIRS be 

pleased to state : 

(a) whether it io a fact that the Chief 

Minister of Tamil Nadu has urged the Centre 

to grant greater autonomy to. the States; 

and 

(b) if so, the reaction of the UniotlGovern-

ment thereto ? 

THE MINISTER OF STATE IN THE 

MINISTRY OF HOME AFFAIRS (SHRI 

VIDYA CHARAN SHUKLA): (a) No, 

Sir. 

(b) DOd! not arise. 

Refa&al by MeaoIIen of A. R.. c.'. lkady 
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6506. SHRI VIRENDRA KUMAR 

SHAH: Will the MinisteT of HOME AF-

FAIRS be pleased to state: 

(a) whether his attention has been drawn 

10 an editorial in the HiNbutan Tinus of the 

17th January,1970 under the caption "Curious 

Document"; 

(b) whether it is a fact that the Report 

of the AdminiJtrative Reforms Commission's· 

Study Team on the Scientific Departments 




